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CORAM SHRI B. S. V. PRAKASH KUMAR

MEMBER (J)

SHRI RAVIKUMAR DURAISAMY

MEMBER (T)

ORDER SHEET OF THE HEAzuNG OF MUMBAI BENCH OF THE NATIONAL
COMPAI{Y LAW TRIBUNAL ON 27.08.2018

NAME OF THE PARTIES: Chinnava Steel Traders

Vs

Iade Porvertec (P) Ltd

Section 9 of the Insolvencl' and Bankruptcl' Code, 2016.

ORDER

4. MA a7ol2or8 in C.P. (IB|-49O lMBl/2O18

At request of the Petitioner Counsel, list this matter on 11.10.20i8

5D l.- 5ul-
RAVIKUMAR DURAISAMY
Member (Technical)

B.S.V. PRAKASH KUMAR
\,Iembcr (Juii icial)

IN THE NATIONAL COMPANY LAW TRIBUNAL

MUMBAI BENCH. MUMBAI


